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LOK SABHA

Thursday, June 8, 1967/Jj/aistha 18, 
1889 (Saka)

The Lofc Sabha met at Eleven of the 
Clock

[M n . Spe a k e r  in the C h a ir] 

O RAL ANSWERS TO QUESTIONS

taport of Fertiliser from Japan
4*

*361. Shri Hukam Chand Kaehwai: 
Shri Ramachandra Veerappa: 
Shri Ebrahim Sulaiman Sait: 
Shri M. Kampure:
Shri N. K. Sanghi:

Shri Jagannath Rao Joshi: 
Shri T. A. Prasad:

Will the Minister of Works, Housing 
and Supply be pleased to state:

(a) whether an Indo-Japanese con­
tract has been signed recently for the 
purchase of fertilizers from Japan; 
and

(b) if so. the details thereof?

The Deputy Minister in the Ministry 
of Works, Housing and Supply (Shri 
Iqbal Singh): (a ) and (b). Yes, Sir. 
A  statement showing details of the 
contracts is placed on the Table of the 
House.

Suiemeiir

Type of I crtiliscr Quantity 
M. tans.

D e liv e ry  S c h e Ju lc Price per 
M. Ton Net.

Urea

Ammonium Sulphate 

Ammonium (')ilorklc

Ammonium Chloride

' a' Agamsl Yen CrcMi

203.49S May. Nov., 196-

[ 20,000 May:June, t9(>7j

40.000 May/Nov., 1967

lb: Agaimt Free Foreign Exchange

10.000 Nov./Dec., 1967

SS4.('j C.tiV 

$45.69 C & l- 

$46.79 C  &  1;

J4C.00 FOB 
■Jute Packing) 

OK
%jr 00 FOB. 

(Paper Packing) 
At Purchaser’s 

option).
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Mr. Speaker: Hit questions are over.
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Shri B u ( i :  Is it for a three or 
{our y**r period that we have reached 
this agreement, and is the price we 
are going to pay lower than the 
price we are obliged to pay to the 
western countries?

Shri Iqbal Singh: The agreement
waB reached in May this year and 
the delivery schedules are May/ 
November. 1967. May/June, 1967. 
May/November. 1967, November/ 
December. 1967. The dates are men­
tioned in the statement.

Shri Raaga: Arc the prices at which 
we have contracted with these people 
for their supplies lower than the 
prices we are obliged to pay to the 
western nations from which we are 
importing?

Shri Iqbal Singh: O f these supplies, 
one was through global tender; the 
cheapest tender which we have receiv­
'd  we have accepted, that wm tor 
10,009 tonnes of ammonium chloride; 
for others, some aid and some loans 
were offered under the yen credit by 
the Japanese.

®hrt Baaga: Yo do not give Infor­
mation at all. Suppose you os*r to take

at 400 and the other people have been 
selling at 450, you can say you are 
gettinngit cheaper. You do not give 
any straight answer at all.

The Minister ot Works, Housing and 
Supply (Shrt jaganath Kao): These
purchases are made from the yen 
credit available to the country as free 
foreign exchange is not available. 
Therefore when tore purchase from 
Japan, we have to negotiate with 
them, and we feel we have obtained 
the most favourable price.

Shri P. Venkatasubfcaiah: Regrad­
ing our agreement with Japan under 
the yen credit, may I know whcMwr 
Government have explored the possi­
bility ol entering into a barter agree­
ment since we are exporting large 
quantities of iron ore from our coun­
try, whether this aspect of the matter 
has been looked into, and if so, what 
was the result?

Shri Iqbal Singh: It was immedia­
tely required for this year, and 
these purchases were made from the 
yen credit for this year. The barter 
agreement is for the Commerce 
Ministry. Because we required 
immediately for this year we have 
purchased.

«f; ffe  SHUT : 5 3TFHT

W T T  |  f a *  it J T f  fir*TT
«KTOsr ?pt w r * r  

r r  z*f ?r i  i f

Shri Iqbal Singh: This fertiliser
will be pul in the fertiliser pool, and 
then it w ill be sold, and this ques­
tion had better be asked from the 
Agriculture Ministry. We have pur­
chased from Japan and it will go to 
the fertiliser pool, and they will 
settle the price, at what price it 
will be sold.

Shri Sradhakar Supakar: May I
know why there is such a largo 
difference in the prices. Ammo­
nium chloride obtained for free 
foreign exchange is 40 dollars, while 
it coats 46-79 dollars when obtained
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against yen credit. May I also know 
hoar these price* compare with the 
price ot fertiliser produced in India 
from Sindrj and other places?

Shrf Iqbal Singh; This comparison 
Is sot relevant, because there is 
bonnd to be difference.

Shri Ranga: How much is it, he 
asks.

Shri Iqbai Singh: it is given in the 
statement. There is bound to he 
difference because when somebody 
foe* with cash and wants to purchase, 
certainty he will purchase cheaper 
than one who has to take a loan.

Shrf r. VeofcaUaufcWlah: On a
point of order. Here the hon. Minis­
ter says this is limited in scope so 
lar at hi& ministry is concerned to 
getting the fertiliser from Japan and 
giving it to the Fertiliser Minister. 
In that case, will it not he desirable 
that it should he clubbed on to the 
Minister of Fertilisers because all 
these questions arise in the course of 
eupplementaries, and members will 
be naturally inclined to compare 
ihe price available in our country 
with prices elsewhere?

Mr. Speaker: That is a different
va tia o . This is on the imports of 
fertilisers. This ministry import*. 
If you want to compare prices, you 
must address the other ministry.

Shri T. Venkatasubhaiah: But
there must be scope for members to 
put queetkm. In that case, it could 
have been passed on as a written 
answer.

Shri f .  Gop*I*n: May- I know
whether it is a fact that the coal- 
baaed fertiliser plant proposed to be 
set up at Korba has been given up: 
il so, what are the reasons tor giv­
ing up this plant? Is it a fact that 
it was due to the pressure exerted 
by tbe World Bank that thisf was 
given ua by the Government?

SJurj Iqbal Singh; It relate* to the 
setting up of a plant and this ques­
tion may be put to my hon. friend 
the Minister o! Petroleum and Che­
micals. We do not deal with the 
setting up of these plants.

the Government propose to import 
more fertilisers from Japan and 1* 
Japan m a position to supply us more 
fertilisers? In the place of foodgraina, 
are we preparing to import more and 
more fertilisers from other countries?

Shri Iqbal Singh: Japan is in a
position to supply us more fertili­
sers but we have to see our ovrn 
capacity to And the foreign exchange 
resources, how much money we can 
spare and so on.

« ;  <fto so wm; : *rwr«r
Jnf'ppi ? ff; surr ii 
nrre «fnrr c  msr* *1

'f?i frm) $ fa *rofr-
•TPT BT TifV ft I 4 TO arPWT *T?«T £ 
(V wr r m  r « r  v?
*  falrWV srrt onrsf * t t t w  *fn*r ft i

Shri Iqbal Singh: This question
may better be asked of the Agricul­
ture Ministry.

Reservation for Scheduled Castes and 
Scheduled Tribes in U tk U ttm

+
•Ml. Shri T. K. Dm:

Shri K. P. Slagh Dee:
Shri D. N. Deb:

Win the Minister of Sadat WeUHa 
be pleased to ctate:

fa) whether there is any proposal to 
extend the period ot reservation ot the 
Scheduled Tribes and Scheduled 
Castes so f i r  as their representation 
in the State and Central legislatures 
is concerned; and

(b) it so, the details thereof?




